FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 7 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF ENVIRANT CONSTRUCTIONS PRIVATE LIMITED

RELEVANT PARTICULARS

1.

Name of corporate debtor

Envirant Constructions Private Limited (Under
CIRP)

Date of incorporation of corporate debtor

21/11/2019

Authority under which corporate debtor
is incorporated / registered

Company Incorporated under the Companies
Act, 1956 registered with Registrar of
Companies, Maharashtra (Pune)

Corporate Identity No. / Limited
Liability Identification No. of corporate
debtor

U45201PN2019PTC187937

Address of the registered office and
principal office (if any) of corporate
debtor

Mont Vert Marc, S. No. 129/2, Beyond Altesse,
Sus Road, Pune, Maharashtra, India, 411021.

Insolvency commencement date in

respect of corporate debtor

The Hon’ble NCLT Mumbai Bench Pronounced
the Order on 9™ November, 2023 (Thursday).
However, the IRP became aware of the said
order and received it on 16" November, 2023
(Thursday).

Estimated date of closure of insolvency
resolution process

Tuesday, 7" May, 2024

Name and registration number of the
insolvency professional acting as interim
resolution professional

IP Ritesh Raghunath Mahajan
IBBI  Registration No. IBBI/IPA-002/IP-
N00048/2017-18/10132.

Address and e-mail of the interim
resolution professional, as registered
with the Board

B-203 Devgiri, Ganeshmala, Sinhagad Road,
Pune- 411030, Maharashtra.
Email: riteshmahajancs@gmail.com

10.

Address and e-mail to be used for
correspondence  with  the interim
resolution professional

B-203 Devgiri, Ganeshmala, Sinhagad Road,
Pune- 411030, Maharashtra.
Email: envirantcirp@gmail.com

11.

Last date for submission of claims

Thursday, 30" November, 2023

12.

Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Not Applicable

13.

Names of Insolvency Professionals
identified to act as  Authorised
Representative of creditors in a class
(Three names for each class)

Not Applicable

14.

(a) Relevant Forms and
(b) Details of
representatives
are available at:

authorized

Web link: https://ibbi.gov.in/home/downloads
Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the Envirant Constructions Private Limited on
Thursday, 9" November, 2023.

The creditors of Envirant Constructions Private Limited, are hereby called upon to submit
their claims with proof on or before Thursday, 30" November, 2023 to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.




A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed against
entry No. 13 to act as authorised representative of the class in Form CA. [Not Applicable]

Submission of false or misleading proofs of claim shall attract penalties.

Ritesh R. Mahajan

Interim Resolution Professional
IBBI/IPA-002/TP-N00048/2017-18/10132

For Envirant Constuctions Private Limited (Under CIRP)

Date: - 18.11.2023
Place: - Pune
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APPEMDIX-IV {Sae rule 8{1)}
POSSESSION NOTICE
(For Immawvahble Property)
‘Whereas, The undersgned being the Authorized Officer of ART HOUSING FINANCE (INDIA)
LIBMITED [CIN MO. Us5859DL2013PLC255432] under the Sepuntization and Recorsinuchion af
Financial Assets and Enforcement of Sacunty Inbarest St 2002 and in axercse of powars confemad
undar seclion 13{12) raad with Rule 3 of the Security Inlerast (Enforcameant) Rules 2002, izsuad 8
Demand Modice dated 06082023 far Laan Accounls Mo, LNPPMO2TE-190005864 caling upan
fhe barowar|s) MR, SANTOSH UTTAM S0OLSE & MRS, SUREEKHA SANTOSH SOLSE & MiS
SANIKA TRANSPORT ba repay the amounl menlioted in e nalice beng RS, 31,42,3540 (Ripees
Thirty-0ne Lakh Forby-Two Thousand Three Hundred Fifty<fowr Only) 25 on 06092023 &
Irferest thereon within G0 days from (he date of receiptal the said nolice
Thea bareawar haning faded bo rapay the amoaunt, notice is hereby given |o the bornowens| and the pubikc
inpanesal thal b undersigned has laken symbalic posseszion of the praperdy descibed hersin befow
irveercise oF poswers confered onhim under Sub-Seclion (4 ol Sechian 13 ol et ead wilh Rubs B ol
the Securily Interest [Enforcement) Rules, 2002 0m13.11.2023
Thia borrower in particular and tha pubic in genaral ane haraby caufioned rol (o deal with tha properdy
and any dedings wilh the property will be subject ko the charge af e ART Housing Finanoe (Inda)
Lmited far g amounl of Bs, 142,354 [Rupees Thirly-One Lakh Forty-Twe Thousand Three
Humsdred Fitty-four Ondy) as on 06.09.2023 and irderas| hareon
Thea bormower’s attantion is imited bo prowisions of Sub-Sechion {8) of Secticn 13 of e &t in respact of
fme avaiable, fo redeam the SecuredAssel,

DESCRIPTION OF THE IMMOVAELE PROPERTY

PROPERTY BEING FLAT NO 01 OM THE FIRST FLOOR, IN THE REGISTERED CO-0F HOUSING
SOCIETY LTD, KNOWHN AS "PRATHAMESH RESIDENCY™ SITUATED ON THE LAND BEARING
SURVEY NO. 11 HISSA NO. 1-A/3, CITY 5. NO 198 TO 261, PLOT NO 09 ADMEASURING ABOUT
7140 S0.MT AT VILLAGE DHANKAWADI, TALUKA HAVELI, DIST, PUNE, MAHARASHTRA
WHICH |5 BOUNDED AS UMDER

EAST : ASPERTITLE DEEDS WEST : ASPERTITLEDEEDS
NORTH : ASPERTITLE DEEDS SOUTH . A% PER TITLE DEEDS
DATE @ 13.11.2023 AUTHORISED OFFICER

PLACE : PUME (MAHARASHTRA) ART HOUSING FINANCE {INDIAY LIMITED

The Public at large are hereby informed by this Public Notice that, our
Client Indian Overseas Bank is inbending fo take the Property more
particularly described in the Schedule {Description of Property), written
below this Motice on Lease from Mis. Spire Ventures (formerly known as
M/'s. Spire Grace Ventures), a Partnership Firm, having its office at 693,
Mana Peth, Next to HDFC Bank, Pune - 411 002, acting through its
authorized Partner Shn. Jayantilal Tarachand Oswal. Shn, Jayantilal
Tarachand Oswal, being the Pariner of M/s. Spire Ventures (formaerly
known as M/s. Spire Grace Ventures), a Partnership Firm has assured
our Client that, M's. Spire Ventures (formerly kKnown as Mis. Spire
Brace Ventures), a Partnership Firm has right, title and interest in the
said Property and they are legally in possession of the said Property and
the same is also free from encumbrances and being the Owner, they
have absolute nght and authority to lease out the said Property and 1o
receive lease rent therefrom. We are hereby verifving the legal fitle of
M's. Spire Venturas (formerly known as M/s, Spire Grace Ventures), a
Partnership Firm, for the said Proparty,

All persons/antities having any cl[’:laumagainsi the owner in respect of
the premises or any part thereof or having any right, title, benefit,
interest, share, claim, charge, or demand etc. and f or otherwise in and
upon the said property, based on the documeniary proof in respect of the
said Property or any parifs thereof, are invited to prove the same with
documentary proof, within 10 {Ten) days of the date hereof, failing which
any such claim/s shall be deemed to have been waived and abandonead
and thereafter our Client shall procead with the execution and
registration of the Lease Deed with the M/s, Spire Ventures (formerly
known as M/s. Spire Grace Venlures), a Partnership Firm, acting
through its authorized Partrver Shr. Jayvantilal Tarachand Oswal and no
claim shall be enterained against my Client.

SCHEDULE

All that piece and parcel in respect of Commercial Premises i.e.
Canpet Area admeasuring 4500.00 sq. ft. {(approx.} from the entire
portion inclusive of passage of "A” Wing and balance adjacent area of
Wing 'B' on the Eleventh Floor of the Building'Froject known as 'Spire
One’, alongwith Four (4) Covered Car Parking Spaces and Twenty-Five
(25) Two-wheeler Parking Spaces, constructed upon the land
admeasuring 1512.30 sq. mirs., out of 5. No. 361 +8+8, having
corresponding CTS No. 139, iolally admaasuring 20803.00 sq. mirs.
baing lving and situate at Erandwane, Pune, within the limits of Pune
Municipal Corporation and within the jurisdiction of Sub-Registrar Haveli
and bounded as follows: On or fowards East : By CTS Mo. 138
Froperty. On or towards West © By Layout Road. On ortowards South
: By Road., On or towards Merth : By remaining Property of CTS Mo,
138, Hence, this Public Motice,
Date : 11/11/2023

Mrs. Vimal Pradeep Tilekar, [Ad\l’ﬂﬂﬂtﬁ],
Office AL Office No. 804, 8ih Floor, Rama Equalor, Next to Cit
International School, Morwadi, Pimpn, Pune —411 018,
Call. B823190253 / 8459976272, e-mail-tilekar vimal@gmail.com

INDOSTAR CAPITAL FINANCE LIMITED

Branch Address: - draani, CT5 No 581, Piot md 921 1. 122 Floor A Barsta Calg
Kanchan@ali, Opp'Nedeshwar Restaurant, Law College Road, Erandyans, Pune - 411004,
POSSESSION NOTICE Rule B{1) of Security Interesf (Enforcement) Rules, 2002

| Whereas the autharzed officer of indostar Capétal Finance Lid. under the securitization and
Reconstrection of Fmancial Assets and Erdoncament ol Secunity [rdarast Act, 2008 and inaxanciseal
ponvers confarmed under Sacion 1302 raad with rule 3 of the Security inlerest {Enforcermant) Bules,
2002 Is=ued a Demand Motice dated 17-08-2023 calling upon the Borrowsr, of 1) Somdatt
Eletricals 2] Somnath Marufi Gorade 3) Maruti Dagadu Gorade 4) Shahubai Maruti Gorade, io
repay an amound mentioned in the notice being to Rs. 66.40,540.00 (Rupees Sidy Six
Lakhs Forty Thousand Five Hundred Forly Only) ior LSPUNDS518-190003091 + Interest and
wwith fubure Inberest 4+ Statulory Expenditure + Legal Expanses 4 Incidertal charges within 60
dlays Iroem the dale of retefpl o e sad nalica & mteasttherean

2 Thea Baorrower, the Co-Bormawars having failed b repay the amcuntm fu, nodice is hereby gven
i the borrower, Co bomower, Guararor and the pubdc in ganeral that, the Suthorized Officer has
taken possession of the property described herein below in exercise of powers condermed on him
under Section 13(4) of the sald Crdinance read with rse 8 of the said rules.

3. The Borrower, the Co-Barmowers In particidar the public in general are hereby cautioned nof fo
deal with the progerty and amy dealings with the proparly will ba Subject 10 1 changa of
immovable propary, for an amomt Rs. 66,40,540.00/- (Rupees Sixly Six Lakhs Forly
Thousand Five Hundred Forty Only) for LSPFUNDS518-190003097 + Inferest and with fulure
Interest + Statutory Expenditure + Legal Expenses + Incidenial charges.

SCHEDULE OF THE PROPERTY : Twin Bunglow. No-B-1, On Plod No 115%8-1, Ground Floor, Athary
Park, Secior 16, Childhall, Pune, Maharashira- 411062 Morth - B1 Bullding South - Tulsi BH

Possession Date; 18/11/2023
Flace: Pung

ad- Ahomsed Officer
W's. IndoBtar Capstal Finance Limited

concernand public in general that the Gold Loan (Facility).

closed onor before 23-Nov-23 by borrower.

Borrower
N

Loan Account No Auction Dealing

Auction Place [Branch)

Lo0daos0132ie7417 Rohit Al Small Finance Bank Abhijit Dilip
Bhimraoc Ltd.Cts Mo:-517, 5hop Ma Pawar-
Chougule B3,84,85,03 94,95 96 9773369743
Gemstone Building,
Wichare Complex E Ward
Mew Shahupuri, Near
Central Bus Stand Kolhapur
Maharashtra -4 16001
LOD010301345E8854 | Somtakke ALl Small Finance Bank | Amar Rajaram
Dnyaneshwari | Ltd, shop No 10, 5urvey No Lavand-
Dhanaji 89 Constructed no 8/3, | 88383864337
9,/1,/1 Wing no. B Kaul
Lpace Dpposite rellance
Mart, Kharadi Hadapsar
Maharashtra -411014
L9001090134856821 | Pooja Rajesh | AU Small Finance Bank Amit
Khurambe | Ltd. Showroom No. 3 £ 4, | Dattatraya
Maren Pearl, Opp Konark Nigudkar-
Vista, Magarpatia — 7030332630
Mundhwa Road, Hadaps=ar,
Pune - 411028
Lo001090134578882 | Ramdas AU Small Finance Bank | Dhavalkumar
Namdevrav | Ltd. Unit Number-1, Jewel Bhoite-
Ghavate Sguare, Ground Floor, 5. 8652630168
MNo-479 & 480, Next to
Hotel Blee Diamond,
Koregacn Park, Pune
411001

without any prier intimation.

Date- 17-Mow-2021
Place- Pune [ Kolhapur

Bank of India /%

Rafationsthip bepond banking

Asset Recovery Department
1162/6, Ganesh Khind-University
Road, Next to Hardikar Hospital, Shivajinagar Pune 411005,
Email : ARD.Pune@bankofindia.co.in, Ph. No. : 020-25521528

AUCTION
NOTICE

FOR GOLD

Gold pledged with our Bank of India, under mentioned Branches were not redeemed. Even after sending prior notice, the defaulter borrowers have not paid the dues.
Hence pledged Gold is being brought for auction in “as is where is” basis on 07.12.2023 at 4.00 pm at respective branches mentioned in below list.

Gross
Weight

S. Name of the Branch /
N
In Gms.

Carat
Borrower name, Address

Account No

Weight
In Gms.

Net EMD Price

Rs.

EMD Account No.
and IFSC Code

Date of
E-Auction

Reserve
Price Rs.

Branch : STES Ambegaon

Mrs. Megha Pravin Nalawade,

Shop No 6&7 Lipane properties S No
1. | 62/1 Jambhulwadi Road Ambegaon
Kh Near mahadev mandir 1067/2 Plor
No 7 Dattatranarayan complex karvir
Kolhapur city Kolhapur 416012.

055465310000374 | 22 63.9

Alc. No. : 055490200000033
IFSC Code : BKID0000554

50 2,713,650 28,000 07.12.2023

Conditions for Auction;

India’s above mentioned Branches.

Date : 17.11.2023
Place : Pune

The Borrower has right to redeem the Gold prior to Auction. The borrower should repay the amount within 7 days of the publication of this notice, failing which the bank
will auction the Gold and adjust the amount for recovery of its loan, interest and other expenses.

1. No responsibility attaches to the bank for the quality and the specifications of the Gold. The Gold are being auctioned in “as is where is” condition at risk of the
borrower and the purchaser. 2. The Gold proposed to be auctioned may be inspected 30 minutes prior to Auction in the presence of the Branch Manager/Office-In-
Charge in respective Branches. 3. The bank reserves its right to accept or reject any bid without assigning any reason whatsoever. 4. The successful bidder will borne
GST as applicable rate on final bidding amount. 5. Those parties interested to take part in bidding should deposit 10% EMD in branch account before scheduled time
and date of auction, i.e. on or before 07.12.2023 upto 3.00 pm. 6. Bidders Should carefully submit their Bid, Submitting incorrect bid/amount less than Reserve Price/
Blank Bidwill not be accepted and their EMD amount will be forfeited. 7. Public Auction for Gold will take place on 07.12.2023 at 4.00 pm at the premises Bank of

Branch Manager
Bank of India

v ADITYA BIRLA

w' "= CAPITAL

ADITYA BIRLA HOUSING FINANCE LIMITED

Registered Office- Indian Rayon Compound, Veraval, Gujarat — 362266
Branch Office- G Corporation Tech Park, Kasarvadavali, Ghodbunder Road, Thane -400607 (MH)

DEMAND NOTICE

(under Rule 3 (1) of Security Interest (Enforcement) Rules, 2002)

SUBSTITUTED SERVICE OF NOTICE U/s.13 (2) of SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002.
Notice is hereby given to the borrowers as mentioned below that since they have defaulted in repayment of the Credit facility availed by them from Aditya Birla Housing Finance Limited (ABHFL)
their loan accounts have been classified as Non-Performing Assets in the books of the Company as per RBI guidelines thereto. Thereafter, ABHFL has issued demand notices under sectionj
13(2) of the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (SARFAESI Act) on the last known addresses of the said borrowers thereby call
ing upon and demanding from them to repay the entire outstanding amount together with further interest at thecontractual rate on the aforesaid amount and incidental expenses, cost, charges efc.
as stated in the said demand notices. However, the demand notice is also being served by way of publication, as per Rule 3 of the Security Interest (Enforcement) Rules, 2002 (SARFAESI Rules)

Loan Account No. LNPUNOHL-02220119591 & LNPUNOHL-0222011959

ﬁt Name and Address Borrower/ Co-Borrower and Guarantor / NPA Date &aﬁa% ADr:;:rr::i?‘luoetiiZ/p:sr
Co-Guarantor & Loan A/C No. Notice on Date
1 [1. ASIF RAHEMAN SHAIKH S.No.37, Hissa No. 21/2/1, Opp. Lane Of Gajanan Maharaj Temple, Swami Samarth Colony, Lane No. 3,| 01-11-2023 14.11.2023 Rs. 15,62,250.00/-
Kalepadal, Hadapsar, Pune Maharashtra-411028. 2. SHAHISTA AKBAR MUJAVAR S.No.37, Hissa No. 21/2/1, Opp. Lane Of Gajanan (Rupees Fifteen Lac Sixty
Maharaj Temple, Swami Samarth Colony, Lane No. 3, Kalepadal, Hadapsar, Pune Maharashtra-411028 3. ASIF RAHEMAN SHAIKH Sr Two Thousand Two
No. 38/152 B, Sai Colony No. 10b, Near Sai Mandir, Kalepadal, Pune City, Pune, Maharashtra-411028 4. SHAHISTA AKBAR MUJAVAR Hundred Fifty Only) by way}

Sr No. 38/152 B, Sai Colony No. 10b, Near Sai Mandir, Kalepadal, Pune City, Pune, Maharashtra-411028 5. ASIF RAHEMAN SHAIKH
C/O Sai Service Center, At Near Magar Petrol Pump, Chintamani Nagar, Handewadi Road, Hadapsar, Opp. Lane No.3a, Pune,
Maharashtra-411025 6. SHAHISTA AKBAR MUJAVAR Mu Post, Malwandi, Taluka Barshi, Solapur, Maharashtra-413401 7. ASIF
RAHEMAN SHAIKH Sr No.38/152 B, Sai Colony No.10b, Kalepadal, Pune City, Pune, Maharashtra, 411028 8. ASIF RAHEMAN SHAIKH
C/O. Opp. Lane No-3 A, Hande Wadi Road, Near Magar Petrol Pump, Chinta Mani Nagar, Hadapsar, Haveli, Pune, 411028.

of outstanding principal,
arrears (including accrued
late charges) and interest
till 06.11.2023

North: Adj. Home Wable South: Adj. Building

DESCRIPTION OF IMMOVABLE PROPERTY)PROPERTIES MORTGAGED: All That Piece And Parcel Of Land Adm. 50 Sq. Mt.. I. E. Adm. 0 H. 0.5 R Along With Standing Construction Thereon
Area Adm. 34.10 Sq. Mt. I. E. 367 Sq. Ft., Situated And Constructed On Land Bearing S. No. 37 Hissa No. 21/2/1, Opp. Lane Of Gajanan Maharaj Temple, Swami Samarth Colony, Lane No. 3,
Kalepadal, Hadapsar, Pune Within The Jurisdiction Of The Sub-Registrar Haveli And Within The Jurisdiction Of The Pmc, Pune, Maharashtra-411028. East: Adj. Home Chavan West: Open Plot

Nagar, Ta. Mahabaleshwar, Pachgani, Mahabaleshwar, Salaria, Maharashtra-412805.
Loan Account No. LNPUNPHL-01230155724 & LNPUNPHL-01230155734

2 |1. YADNYESH SANJAY KHADKE Flat No. 2, Sukhsagar Nagar, Kamla Niwas, Near Datta Mandir, Pune, Maharashtra- 411046 2.
PRAGATI GAUTAM GANGAWANE Flat No. 2, Sukhsagar Nagar, Kamla Niwas, Near Datta Mandir, Pune, Maharashtra- 411046 3.
YADNYESH SANJAY KHADKE Flat No.8, Stilt 2nd Floor, Sankalpa Residency, Single Building, Plot No.37, Sr. No. 14, Hissa
No.16,17,18,19,20,21,22, Dhayari B.O., Pune, Maharashtra - 411041 4. PRAGATI GAUTAM GANGAWANE Flat No.8, Stilt 2nd Floor,
Sankalpa Residency, Single Building, Plot No.37, Sr. No. 14, Hissa No0.16,17,18,19,20,21,22, Dhayari B.O., Pune, Maharashtra - 411041 5.
YADNYESH SANJAY KHADKE C/O Brick Eagle Affordable Housing Finance Limited B-208, Second Floor, B Wing, Neelam Centre Hind
Cycle Road Worli, Pune, Maharashtra-400030 6. PRAGATI GAUTAM GANGAWANE C/O Visage Holdings & Finance Private Limited
No.50, 3rd Floor, Hal Li Stage Indiranagar , 100feet Road, Bangalore, Karnataka- 411046 7. PRAGATI GAUTAM GANGAWANE Sidhharth

01-11-2023 14.11.2023| Rs. 26,83,471/- (Rupees
Twenty Six Lakh Eighty
Three Thousand Four
Hundred Seventy One
Only) by way of outstand-
ing principal, arrears
(including accrued late
charges) and interest ill

06.11.2023

And Marginal Open Space South: By Marginal Open Space As Per Plan.

DESCRIPTION OF IMMOVABLE PROPERTY)PROPERTIES MORTGAGED: All That Piece And Parcel Of Property Bearing Apartment No.8, Admeasuring Built-Up Area About 51.09 Sq. Mtrs.,
L.E. 550 Sq. Ft., Including Terrace On Parking + Second Floor, Along With 6.719% Undivided Share, In The Apartment Known As “Sankalp Residency Apartment Condominium”, Constructed On
The Land Bearing Plot No. 37, Out Of Survey No. 14, Hissa No. 16 To 18 And 20 To 22 Having Area Admeasuring About 5000 Sq. Ft., Situated At Village Dhayari, Taluka Haveli, District Pune, And
Within The Limits Of Pune Municipal Corporation, District Pune, Maharashtra — 411041, And Bounded As:- East: By Apartment No. 7 West: By Marginal Side Open Space North: By Staircase

We hereby call upon the borrower stated herein to pay us within 60 days from the date of this notice, the outstanding amount (s)together with further interest thereon plus cost, charges, expenses, etc.
thereto failing which we shall be at liberty to enforce the security interest including but not limited to taking possession of and selling the secured asset entirely at your risk as to the cost and consequences.
Please note that as per section 13(13) of the SARFAESI Act, all of you are prohibited from transferring by way of sale, lease orotherwise, the aforesaid secured assets without prior written consent
of the Company. Any contravention of the said section by you shall invoke the penal provisions as laid down under section 29 of the SARFAESI Act and / or any other legal provision in this regard.
Please note that as per sub-section (8) of section 13 of the Act, if the dues of ABHFL together with all costs, charges and expenses incurred by ABHFL are tendered to ABHFL at any time before
the date fixed for sale or transfer, the secured asset shall not be sold or transferred by ABHFL, and no further step shall be taken by ABHFL or transfer or sale of that secured asset.

Date: 18.11.2023
Place: PUNE

Sd/- Authorised Officer
(Aditya Birla Housing Finance Limited){

EEI AU SMALL FINANCE BANK LIMITED|

COLD AUCTION NOTICE
AU Small Finance Bank Ltd. (A Scheduled Commercial Bank)|

having its registered office 19-A, Dhuleshwar Garden, Ajmer|
Road, laipur, notice is hereby given for the information to all the|

In the undermentioned Gold Loan Account, borrower have|
failed to repay their dues under the facility and Bank is|
constrained to conduct an auction of the pledged Gold|
Ornaments on dated 24-Nov-23 by private sale, if it is not|

|Person & Contact Na.

Form No.TNC-25A
Advertisement to be published in the newspaper for
conversion of public company into a private company

BEFORE THE REGIONAL DIRECTOR,
MINISTRY OF CORPORATE AFFAIRS
WESTERN REGION, MUMBAI, MAHARASHTRA

PETITION NO. of 2023

IN THE MATTER OF SECTION 14(1) THE COMPANIES ACT,
2013,
AND THE RULES MADE THEREUNDER AS AMENDED
FROM TIME TO TIME AND OTHER APPLICABLE
PROVISIONS, IF ANY, OF THE COMPANIES ACT, 2013

AND

IN THE MATTER OF LOKMANGAL PRODUCTS LIMITED
HAVING ITS REGISTERED OFFICE AT LOKMANGAL
HOUSE, 8536-A/11, MURARJI PETH, NEAR OLD POONA
NAKA, SOLAPUR, SOLAPUR - 413001, MAHARASHTRA

INDIA
..... PETITIONER|

Notice is hereby given to the general public that the Companyj
intending to make an application to the Central Government
under section 14 of the Companies Act, 2013 read with
aforesaid rules and is desirous of converting into a private
limited company in terms of the special resolution passed at thej
Extra Ordinary General Meeting held on 10th October 2023 to
enable the company to give effect for such conversion.

Any person whose interest is likely to be affected by the
proposed change/status of the company may deliver or cause
to be delivered or send by registered post of his objections
supported by an affidavit stating the nature of his interest and
grounds of opposition to the Regional Director, within fourteen
days from the date of publication of this notice with a copy to
the applicant company at its registered office at the address
mentioned below:

Lokmangal House, 8536-A/11, Murarji Peth, Near Old Poona Naka,
Solapur-413001, Maharashtra, India

FOR AND ON BEHALF OF
LOKMANGAL PRODUCTS LIMITED
SD/-

SD/-

DHANANJAY SHIVAJIRAO PATIL
DIRECTOR DIRECTOR

DIN: 00158520 DIN: 01184226

ADD: B-504 LOKMANGAL OXYPARK, ADD: 13A, SAHYADRI NAGAR,
MURARJI PETH, NIRALE WASTI, HOTGI ROAD, NEAR VIKAS
SOLAPUR - 413002, NAGAR, INDIRANAGAR

MH IN SOLAPUR - 413004, MH IN

MANISH SUBHASH DESHMUKH

FORM A
PUBLIC ANNOUNCEMENT
Lindher Aeguialion B al e nsokeney and Bankapicy Basd ol India
frseluency Fisoluton Process lor Corparale Parsors] Begulations, 3018}

FOR THE ATTENTION OF THE CREDITORS OF

ENVIRANT CONSTRUCTIONS PRIVATE LIMITED

RELEVANT PARTICULARS
L. |Narre of Corporate Detror Erwirant Corstructions Private Umbad (Under CIRF)
2. | Data of incorporston of comporae oeltor | 21711 /2049
3. -.“.I.Uil:ll'[‘r L vt I'.‘élﬂﬁla'l.l‘.".ﬂ'!m.'ll'. .Ti‘llfl..'l:ll'll|:i'.|:l::¢"|'|1'l!'i mcdpanied urder the Compars=s
& irconporaied regidened Az, 1968, and is regisivred with the Registrar of
| | Companies (R, Maharashira (Funej,
4, | Compoate ety Mo, of copomis LS PNAOASPTC IS BT
| | detinr
| 5, |Addness of the I'Eg_ﬂll':'l'q&iﬂ affioe arnd
prircipal affioe it ary) of copanaie
| |debior
6. | Insakvency commencamant tate in
respact of Uorporsla Delolor

[ Wiont verd Mano, 5. b, 12902 Beyond allesse,
S Road, Pune, Mabaesidm, ndia, 411021

The Hon'ble MOLT Murmbal Banch Pronclnced the
Orckar an Dt Noweinbers, 2023 (Thissday) Hoeesst,
e [FP became Sware of the samid onder ard repeied
t an 18th Movembser, Elﬂ'ﬂ- m1l.l'lthj':l.

T -F!'ilill'lﬂ'll,lh'] e of diosure of ingoheency "l'ueuduy‘. Tith May, 2024
|| "eSOlutn proGess : | Tt .
| g, |Marme and regetraton numoer of the IF Ritesh Raghunsth Mahajan

rEhEncy professionsl aCiing as interin
| fesgasl Lo prilessnesal

[ o, -.l:'lHrI'!‘-'{i.u'!l'I:: el of the 11 =0 1]

Resalution Professioral, as regisened
|ty the Bosed

10 Address gnd eqrnal To be used for

samasnorclencs wilh 1ha nlerdm

| | ressoluton professional

11| Last date for submisson of gaims

12 | Dlasses of creditoes, f any, under
oe s () of su-saction (64) of section
21 paseriained by e e cesolulion

| | professional -

{13 Marmiess of Insohwenicy Professionais
derbfied 1o ol & futhonsaed
Rapresaenigtive of credions in 4 class

|{Thrae names for each oaea)

F14]i2) Redenarit Forms and Wick bnik: itEpss b g iny bormey dramices

{b) Dwfaits of authorized reproscriabues | Mok Applcable

ana maizn at

EE] Regisiration Mo,

| B P DO P OO0, 20171810132
B-203 Devpr, Ganeshmala, Srhagsd Road,
Pune- 411000, Mahareshia.
Emait. rReshrabaEncsiiamal oo
E203 Devgiri, Gareshmala, Snnegad Aoed,
Pune 411030, Mabkarsshim.
Emait emimncimEEmailcom

Thursdary, 30th Nowembaer, 2023
Mot Appicable

| Mot Appicabie

Motice 5 hereby ghen that the Nationad CD"'IJ-\.'II'I:.' Law Tribunal has ordered the
COMMEncement of a conparata nsdvancy resolution process of the Envicant Constructions
Private Limited an Thursday, 9th Novembaer, 2023,

The creditors of Envirant Constructions Private Limited, are hearety called upon 1o submit
Feair daims with prool an or before Thursday. 30th November, 2023 10 tha lerim
resalution prafessional at the sddress mentioned agairst entry Na, 14,

I'he tnancial creditoes ehall subenit thiewr claims with proal by alectronic means ondy, A1l othar
aredilons riay subirmit the ciaims with proal in person, by post o by electronic means,

A financial creditor belonging to a class, as isted against the entry Mo, 12, shall indicats its
choice of authorised regrasentative from emong the three Insolvency profassianals listad
againsl enary No. 13 10 act as authorised representative of the class in Form Ch. [Rok
Applicahlie]

Submission of fakse ﬂrI'I'I|B-|E'uBﬂi1ﬂ proofs of claim shall attract panalties,

5id

kir. Fitesh R Banalan

Irtarirn Resalutian Profesgional

BB/ P00 2 P08 201718/ 10132

For Ervirant Constuctions Private Limited [Unser CIRF)

Cate: - 18.11.2023

Place:- Puna

Auction will be held on 24-November-2023 between 10.00 AM to 2.00 PV, |
AU Bank reserve the rights to remove & change the auction date|

sel/-|
Authorised Signatory, |
AL Small Finance Bank Limited

. 2, 24
a3na c1oiciel aa 1@

gTTH &1 UATE

punjab national bank

the name you can BANK upon !

Corporate Office : Sector-10, Dwarka, Mew Delhi
Circle Sastra- Kolhapur :1182/17, Ground Floor Rajaram Puri, 4" Lane, Takala, Kolhpaur - (Maharashira) - 416008 Email: csB264@pnb.co.in

“APPENDIX- IV-A" [See proviso to rule 8 (6)]

Sale Notice for Sale of

secured creditor from Borrower and Guarantor.

Immovable Properties

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 read with proviso to Rule 8(8) of the Security Interest (Enforcement) Rules, 2002

Mofice is hereby given to the pubdic in general and in particular to the Borrowen{s) and Guarantor{s) that the below described immovable

property martgaged / charged to the Secured Creditor, the possession of which has been taken by the Authorized Officer of Punjab National

Bank-Secured Creditor, will be sold on "As is where is”, “As is what is”, and “"Whatever there is" on 08/12/2023 for recovery of dues to the

The secured debt, reserve price, description of the property 1o be =old, time and place of public auction, mame of borrower and guarantor, EMD
and aother terms and conditions are mantioned balow, Last Date af submission of EMD / BID is 06/12/2023 upto 5.00 PM

DESCRIPTION OF IMMOVAELE PROSPERITIES

Lot Name of the Description of Immeovable Property / Date of Demand Notice| Reserve Price
Nod  Branch & Borrower Known encumbrance if any / Outstanding Amount EMD
and Guarantor Type of Possession as on date of Demand | Bid Increase
Notice Amount
1 El}rgﬁnicih E:}Er:nlap-ur Morigage of all part and parcel of the property bearing Plot No. 107, [.H__ ll_ﬂ.fﬂﬂ_.fi_uii L Rs. 9.00 Lakh
{ admeasuring 99.82 Sq. Mir, Survey No. 4/3, Sai Park Nagar, situated E;. 15 2'1 I-EHE'.ESF-
Borrower : Mr. Sachin | at Shelgi, Taluka North Solapur, Dist Solapur, owned by Mrs. Rekha| oo o b e cost Rs. 0.90 Lakh
Ram Nkeda Mallikarjun Mhamane. Encumbrance - Not Known. Py Rs. 0.10 Lakh

Possession Status - Physical Possassion.

2 | Branch: Solapur (095220)
Borrower :

Kir. Mallamandu

! Boundary Encumbrance - Mot Knawn.
Rafique Nabisab

Flat Mo. 202, admeasuring 49.36 Sq. Mirs, Carpel Area and 66.44
2. Mtrs. Built Up Area, Second Floor, Arman Residency, Plot No. 1

Mrs. Jahanara And 2, Old S. No. 1771BAAZ, New S. No. 168/1/B/1/A/2 Rs. 12.60 Lakh
Mohammed Ishagque | computerised online 7112 extract GAT No. 168/1/B/1/A, Al Kasbe| Rs. 18,82,800.82 /- Rs. 1.26 Lakh
Shaikh Solapur, Tal North Solapur, Dist. Solapur, Bounded By: East: Flat| and interest & cost

Co-Borrower: thereon Rs. 0.25 Lakh

Boundary West: Flat Mo, 201 South: Lift and Staircase, North: Flat

Possession Sta_‘gui- Ez.nﬂhfﬂin:: Possession.

Dt. 150972021

3 |Branch: Salapur
Borrower :

Mr. Mohseen Abdul
Kareem Pangal

Flat Mo. 504, admeasuring 46.50 Sq. Mtrs. On 5" fioor in Building
named “Ayaan Fesidency” constructed on T.P. Scheme Mo lll, City
survey Final Plot Mo. 5175 situated at North Sadar Bazar, Solapur,
Tal - Morth Solapur, Dist. Solapur-413003, Bounded By: East:

Dt. 1110/2021

Rs. 21,19.534.84/-
and Interast & cost

Rs. 20.50 Lakh
Rs. 2.03 Lakh

Co-Borrower Boundary of Flat, Weast: Flat Mo, 504, South: Boundary of Flat, fiieiaee Rs. 0.25 Lakh
Mrs. Guinar Mohseen | Narth: Staircase and Flat No. 502 Encumbrance - Mot Known.
Pangal Possession Status - Physical Possession
4 |Branch: Solapur Maortgage of Flat No. 4 admeasuring 54.5% Sg. Mtrs. Second Floor, Dt. DB/0S/2021 Rs. 18.50 Lakh
(005220) Kashiram Apartment, TP Scheme Mo, 1, Final Plot MNo. 9, Sub Plot Rs. 26.11.622.00/- g Rs. 1.85 Lakh
Borrower : No. 203, at Raviwar Peth, Solapur, Tal. Morth Solapur, Dist. Solapur and1 Int;rarst & it
Mr. Siddharth Prakash | Encumbrance = Mot Enown. R=. 0.25 Lakh
Manjeli Possession Status - Symbolic Possession. therecn
3 |Branch: Solapur Equitable Morigage of Residential Property bearing Flat No. 301,
(095220) 5TH Floar, Jay Plaza, Old Sr. No. 284, its New Sr. No_6/5, 8/6, 6/TAin Dt 13/0472022 Rs. 21.50 Lakh
Borrower : Mr. Vinit that Chougule Park out of which Plot No. 7 and 8, Total area 62.38
’ Rs. 21,79,693.00 /- Rs. 2.15 Lakh
Mallayya Mathpati Sq. Mirs. Situated at village Majrewadi, North Solapur, Solapur-| oo -l ie o
Co-Borrower: 413003 bttt Rs. 0.25 Lakh
Mrs. Bhagyashree Vinit| Encumbrance - Not Known Hiareaon
Mathpati Possession Status - Physical Possession
6 |Branch: Salapur 1) Maortgage of Flat Mo, 304, Third Flaor, Shree Bhagawati tower, Plot Rs. 35.50 Lakh
(132610) Ma. 45A+45B (As per Land Records), Plot Mo, 93 (as per 712 it
Borrower : Mrs. Jyoli |extract), Old Survey MNo. 315/2B, itz Mew Survey Mo, 120/2B, Rs. 3.55 Lakh
Dhangapure (Prop of |Majrewadi, Near Dawat Hotel, Jule Solapur, Dist Solapur. Built Up R 0038 Lok
M!S Mahalaxmi traders)| Area of 80.49 Sg. Mirs Dt. 30/05/2023 i
Encumbrance = Kot Known
: . . 1,21,18,022.45/-
Possession Status - Symbolic Possession, ! !::d 1| rﬁ&:“?iszt
2) Flat Na. T-1 Third Floor, Ishwar Apartment, Plot Mo, 18, Waman therean Rs. 25.50 Lakh
Magar, New. No. 154M53, Majrewadi, Near KLE School, Jube
Solapur, Solapur, 413004, Admeasuring built up Area of 57.23 Sq. Rs. 2.53 Lakh
mt, Encumbrance - Not Known Rs. 0.25 Lakh

Possession Status - Symbaolic Possession,

7 |Branch: Solapur
(095220)

Borrower: Mr. Yogesh
Sidhappa Hattale

Flat No. 401 admeasuring 57.275q. Mtrs.. on 4" Floor in Building
named Laxmi Heights constructed on Plot No. 16, Qld Survey No,
ZO8/M1, Mew Survey No. 1581, Jagdamba MNagar, Majrewadi,
Solapur, Dist. Sclapur - 413003 bounded by: East: Plot No. 16 east

Dt 0702021

Rs. 24.70,827.00/-
and interest & cost

Rs. 19.40 Lakh
Rs. 1.94 Lakh

Satramdas Hemnani

Co-Borrower: part West: Open Space. South: Flat No. 402, North: Road. Rs. 0.25 Lakh
Mrs. Monali Yoginath | Encumbrance - Mot Known. thereon
Hattale Possession Status - Symbaolic Possession.
8 |Branch; Solapur (376400)| Commercial Premise Bearing Office No. 1 & 2 on ground floor
Borrower: Mr. Anil Admeasuring of 22,18 sqmi in “Vishwa Residency” on Plat bearing Dt 10/04/2018 Rs. 16.50 Lakh

CTS No. 9911AM/B, property Mo, 246, in Sakhar Peth, Taluka: Morth

Boundary, South: Lift staircase, Flat 503.

Mooruddin Shaikh Encumbrance - NotKnown.

Rs. 21,45,178.26/- Rs. 1.65 Lakh
{Prop of M/S Salram Solapur, district: Solapur b terakt i et
Distributors) Encumbrance - Mot Known. s - Re. 0.25 Lakh
Guarantor : Mrs. Kajal | passession Status - Physical Possession. thereon
Anil Hemnani
9 |Branch : Solapur REMof Plotat CTS No. B445/8446/1-3, Final Plol Mo, 381 AM41, Sub
((r35220) ) Plot No. 41, layout Plan No. 8, Total Area admeasuring 223.00 Sq. Dt. 09/09/2029 Rs. 37.50 Lakh
Borrower : Mrs. Diksha | Mtrs. Qut of it, an Area admeasuring 111.50 Sq. mir, On East side of
Shivkumar Naga entiré sub Plot and Construction theraon admaasuring 67,00 Sq. mir, Rs. .1 9,50,311.08/- Rs. 3.75 Lakh
(Prop. of MIS L. J. Murarji Peth Solapur, Tal North Solapur, Dist Solapur- 413001 and interest & cost Re. 0.25 Lakh
Benglor Bakery) owned by Shri. Revansidhappa Virappa Naga thereen
Encumbrance - Mot Known.
Possession Status - Physical Pozsession.
10| Branch: Solapur Mortgage of Flat 502, Arman Residency, Plot 1 and 2, Gat No. Dt. 25/06/2021 Rs. 12.60 Lakh
Borrower : Bounded By: East: Flat Boundary, West: Flat No. 501, Nerth: Flat) - L o ) :
Mr. Mohammad Ali Rs. 0.25 Lakh

Possession Status - Physical Possession.

thereon

the following furthar conditions.

time of deposit of EMD and Documents is 06/M272023 upto 5.00

required any assistance in registration and bidding may contact Sh.

Date 151112023 Place: Kolhapur

hereinabove have been siated fo the best of the information of the Authorsed Officer, but the Awthorsed Officer shall
answearable for any error, missiatemeant or omission in this proclamation, 3) Auction shall be conducted through MSTCGIE-Bikray Portal
hitps:/f'www.mstcecommerce.com/auctionhomelibapi findex.jsp by the undersigned on 0BM252023 from 11.00 AM to 4.00 PM. Intending
bidder should registar themselves and obtain user id and password before participating in the auction process. 4) The intarestad bidders who have

TERMS & CONDITIONS : The sale shall ba subject to the Terms & Conditions prescribed in the Security Interest {Enforcement) Rules 2002 and to

1} The e-Auvclion of above morgage propertylies is baing held on “AS IS WHERE 15", “AS 1S WHAT IS BASIS" WHATEVER THERE IS BASIS" on
D8M272023 from 11.00 AM to 4.00 PM. The auction sale will be "online through e-auction” portal http:/iwww. mstcecommerce.com/ Last date and

PM. 2} The particulars of Secured Assets specified In the Schedule
not be

Subhash M. Khadgi Chief Manager! Authorised Officer, Mobile Mo,

8972132233 E-mail: csB264@pnb.co.in during office hours on any working days. 5) For detailed term and conditions of the sale, please refer
hitps:f'www.ibapi.in, https:/feprocure.gov.infepublishiapp, http:/iwww. mstcecommerce. comd, www.pnbindia.in,

Authorised Officer, Punjab National Bank {Secured Creditor)

financialexp.epapr.in

Pune
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HIGH POTENTIAL LAND/BUILDING/RE

e sale

Partly completed Beautiful Holiday Resorts with 32 Valley view
Rooms, Swimming Pool, Water Park, Restaurant and Kitchens

Approximately 60,000 sq ft Construction

Along with 54 Acres Non-Agriculture Land situated at Bhuvan
Village, Mangaon Taluka, Raigad District. 94 Km distance
fram the Panvel Railway Station, 139 KM from Pune Airport
and approximately 143 Km from Mumbai Airport, aforesaid
MNA Land with consiruclion is available for immsdiate sale.
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Sr| Date of House No. / Name of Name of Present |Name of Persons
No|application Property No. / HOR Assessee as per to be Recorded
Tenure of land as per 1ent inA 1t Mode of Transfer
GLR Register Register.
1| 25.10.23 | Flat no. 503 B-wing - Siraj F Khalil Lawrence John Deed of Assignment regd at HVL 23 at sr
Manish Darshan Co-op Ferrao no 3012/2015 dt 16.4.2015, SOC NOC,
Hsg Soc Ltd, Sy no. Share Certificate, Indemnity Bond dt
17A Plot No. 9, 14.9.23, Deed of Assignment regd at HVL
Fatimanagar, Pune 1 6atsrno.9619/2010dt28.10.2010
(Collector land)
2 | 25.10.23 |Flat no. 111, Kadambari | -- AANiramwala | Lawrence John Deed of Assignment regd at HVL 8057/2004
Co-op Hsg Soc Ltd, Ferrao dt17.12.2004, SOC NOC, Share Certificate,
Fatimanagar, Pune 1 Indemnity Bond dt5.9.23
(Collector land)
3 | 26.10.23 |Sy.No. 246 (Lease) Shastri Co-Op Chandra N Dinesh Kheterpal | Deed Of Confirmation regd at HVL
Owned by Central Govt. | Society, Pune Ganwani 2161/2005 dt 16.04.2005, Share Certificate,
Flat No. 37 (6th Floor) SOCNOC, Indemnity Bond dt07.09.2023
Shastri Co-Op Hsg Soc
Ltd 4 Moledina Road,
Pune
4 | 28-10-23 |Flat No. 102 'D' Wing |-- Shashi Denzil Deed Of Release regd at HVL-23
Panchratna Co-Op Hsg Krishnagopal Krishnagopal 17196/2021 dt 08.10.2021, Indemnity
Soc Ltd, Sy.No. 18/2 Gupta Gupta Bond dt 29.12.22, SOC NOC, Share
Bhairoba-nalla, Pune Certificate, Death Certificate of
(Collector land) Krishangopal Pannalal Gupta & Shashi
Krishnagopal Gupta.
5 | 28-10-23 | Sy.No. 390/1708 (OIld |1 1. Shri Soli Ramakant V 1. Miss Sadhana | Deed Of Release regd at HVL-23
Grant) Thanawala Vinchurkar Ramkant 6975/2023 dt 15.03.23, Share Certificate,
Owned by Central Govt. | 2. Arnavaz Phiroze Vinchurkar Death Certificate Of Vimal Ramakant
Shop no. 16, Wing | Bodhanwalla %2 2. Master Gaurav | Vinchurkar, Umesh Ramakant Vinchurkar,
Thacker House Co-Op | undivided share Umesh Anita Umesh Vinchurkar & Kamlesh
Hsg Soc Ltd, 2418 G.T. | 1. Dosabhai Vinchurkar Ramakant Vinchurkar, Indemnity Bond dt
Road, Pune 1 Jehangir Minwalla 12.4.23
2. Manijeh
Rustom Munshi
3. Mehra Sheriar
Bhada %z undivided
Share
6 | 30.10.23 [Sy.No. 245 (Lease) Banu Co-Operative | Kusum A Nikhil Ashok Deed Of Gift regd at HVL-23 4793/2023 dt
Owned by Central Govt. | Housing Society Nariani Nariani 22.02.23, Indemnity Bond dt 21.07.23,
Flat No. 55 Banu SOC NOC, Share Certificate.
Co-Op Hsg Soc, 2
Moledina Road, Pune
7 | 30.10.23 [ Sy.No. 251 (Free Hold) | M/s H.J. Enterprises | Geeta 1.Anuradha Dilip | Deed Of Assignment regd at HVL-23
Owned by Central Govt. | Registered Kapoorchand Valase 16803/2023 dt 09.07.23, Indemnity Bond
Flat No 206-A Sterling | Partnership firm Agarwal, 2. Madhavi Dilip | dt21.10.23, SOC NOC, Share Certificate.
Centre Premises Co- Kapoorchand Valase
Op Hsg Soc Ltd 11 Raghuwardayal
Moledina Road, Pune Agarwal
8 | 30.10.23 |[Sy.No. 251 (Free Hold) | M/s H.J. Enterprises | Kapoorchand Sujata Raviraj Deed Of Assignment regd at HVL-23
Owned by Central Govt. | Registered Raghuwardayal | Valase 16802/2023 dt 09.07.23, Indemnity Bond
Flat No 206 Sterling Partnership firm Agarwal, Geeta dt21.10.23, SOC NOC, Share Certificate.
Centre Premises Co- Kapoorchand
Op Hsg Soc Ltd 11 Agarwal
Moledina Road, Pune
9 | 31.10.23 |Flat No. 409 'B' Wing | -- Dinshaw F Nayan Ramanlal | Deed Of Assignment/ Transfer regd at
K.P. Tower-1 C0-Op Contractor Gandhi HVL-11 106/2016 dt 04.01.16, Affidavit
Hsg Soc Ltd, Sy.No. regd at Sr No 593 dt 19.05.23 , Indemnity
17-A Plot No. 31 Bond dt 19.05.23, SOC NOC, Share
Fatimanagar, Pune-13. Certificate, Death Certificate of Ramanlal
(Collector Land) Mohanlal Gandhi.
10| 2.11.23 |[Sy no. 390/2546 - Shabbir Dr Irphan llahi Deed of Assignment & Transfer regd at
(Freehold) Hasanbhai Mulla HVL 21 at sr no 9533/2023 dt 14.5.23,
Shop no. 14 Kalpataru Motiwala Mrs Sharmin Indemnity Bond dt 8.6.23, SOC NOC,
Co-op Hsg Soc Ltd 2129 Mrs Zaifoon H | Irphan Mulla Share Certificate, Deed of Release regd
New Modikhana, Pune 1 Motiwala atHVL23 atsrno. 10463/2021dt 18.6.21
11| 7.11.23 |Sy.No. 390/897 (Lease) | M/s Poonawalla Saifuddin Husain Saifuddin | Release Deed regd at HVL 23 at sr no
Owned by Central Govt. | Promoters Mansor Kapasi | Kapasi 9319/2022 dt 25.4.22, Affidavit dt 30.11.23,
Flat No. B-3 Fifth Floor, Indemnity Bond dt 30.11.22, SOC NOC,
Paramount Co-Op Hsg Share Certificate, Will regd at HVL 11 at sr
Soc Ltd, 1981 Convent no 3/4047/2018 dt 23.3.18, Death Certificate
Street, Pune, of Kubara Taherali Kapasi, Saifuddin
Mansurbhai Kapasi
12| 7.11.23 |[Flat No.404 F —wing |-- Kamal A Nutan Vasudeo Death Certificate of Anantrao D Kadwe,
Manish Darshan Co-op Kadwe Kadwe Kamal V Kadwe, Vasudeo Anant Kadwe,
Hsg Soc Ltd Sy no. 17 Siddhi Jatin Affidavit dt 14.9.23, Release Deed regd at
APlot No. 9, Bhagwat HVL 19 at sr 19756/2023 dt 14.9.23, SOC
Fatimanagar, Pune 13 NOC, Share Certificate, Indemnity Bond
(Collector Land) dt1.11.23
13| 9.11.23 |Flat No. 606, C wing - Neeta Sinha Seema Sudhir Deed of Transfer regd at HVL 23 at sr no
Panchratna Co-Op Hsg Rajesh Sinha Naik 1481/2020 dt 21.1.20, Gift deed regd at
Soc Ltd, Sy.No. 18/2 Sudhir Anantrao | HVL 22 at sr no 7019/2021 dt 28.6.21,
Bhairobanalla, Pune Naik SOC NOC, Share Certificate, Indemnity
(Collector land) Bond dt7.8.23
14| 13.11.23 |Flat No. 305, wing | -- Olinda Annes Mr Hemant Deed of Assignment regd at HVL 11 at sr
Himalaya House Jagdish Subandh | no 12246/23 dt 13.6.23, SOC NOC,
Co-Op Hsg Soc Ltd, Mrs Anuradha Share Certificate, Indemnity Bond dt
Sy.No. 18/2 Hemant Subandh | 21.8.23
Bhairobanalla, Pune
(Collector land)
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